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THE VICE-CHAIRMAN (SHRIMAT1
JAYANTHI NATRAJAN): This is a matter
relating to the State. How can you raise it
here?

SHRI KHYOMO LOTHA: T have the
permission of the Chairman.

When the Governor has already sum-
moned a one-day session of the Assembly
on 7th~notice was issued on the 2nd Aug-
ust-the Chief Minister had forced the
Governor to induct two more Ministers on
the 3rd of August.

SHRI SATYA PRAKASH MALAVIYA
(Uttar Pradesh): He cannot raise this isssue
in this manner.

THE VICE-CHAIRMAN (SHRIMATI
JAYANTHI NATARAJAN): He has got

the permission of the Deputy Chairman to

raise this issue. Let me read it:

"Induction of two Ministers in the Meg-
halaya Cabinet after issuing summons of
the special session of the Assembly." My
hands are tied.

SHRI KHYOMO LOTHA: How can the
swearing in take place when the
Government is required to prove its majo-
rity? The question is whether the Governor
is forced and, if so, under what cir-
cumstances. It is just to induce the Mem-
bers to vote for the Government that the
new Ministers have been inducted. This is
corruption. Also, there was delay of 90
minutes. If the Members were willing to
become Ministers, why this delay in swe-
arimg-in? These things have to be looked
into by the Government.

SHRI G. G. SWELL (Meghalaya): In-
duction of Ministers into the Cabinet and
the Governor acting on it is purely his own
judgement. | see no point in raising this
question before this House.
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Need for Regular supply  of coal from
Western coalfields Ltd. to Industries in
Maharashtra and Madbya Pradesh
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SHRI JAGESH DESAI (Maharshtra)
Madam, this is a very serious matter. If coal is

not supplied in time and in full

[ RAJYA SABHA ]
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quantity, the industries would not be able to
exploit their resources and use their capacity
to the full. This will again rise the prices
Ultimately, the consumer will have to pay
the price because of non-supply of coal. As
such, it is in the interest of the industries, the
workers and also the consumers that
adequate quantity of coal is supplied. If coal
is not supplied to the

cement industry, the cement production

would go down. If the cement production
goes down, housing activity would be af-
fected. Prices would go up. Therefore, to
bring down the prices, it is necessary that
coal is supplied in full quantity and in time
so that the industries can work to their full
capacity

1 would request the hon. Minister of Coal to
see that the industries in Maha- rashtra are
supplied coal, not from a far off place as that
would again add to the price, but from the
nearest coalfield, so that the price is kept
down.

Loss of human lives, iivestock and property
perry due to unprecedented  heavy rains
in Orissa

SHRI SARDA MOHANTY
(Orissa): Madam Vice-Chairman, due to the
low pressure in the Bay of Bengal, there was
a unprecedented heavy downpour in the
Southern and coastal districts of Orissa
causing sudden and unexpected floods in
almost all the rivers of Orissa. more
particularly, in the river Indravati.

Almost all the 13 districts of Orissa have
been affected by the heavy rain and floods
of July last.

People could not come out from their

thouses to attend to their day-to-day work and

earn their livelihood. Livestock could not be
fed. Village roads were submerged either by
rain or flood waters. Communications were
almost disrupted. River embankments were
damaged by breaches. Highways including
National Highways were either washed away
or cut off resulting in big ditches. The
communication system was disrupted in such a
way that it was not possible to ply relief
vehicles to the marooned areas and also to the
district  headquarters. Transport  services
totally stopped. Correct information could



